63 Written Answers [ RATYA SABHA ] to Questions 64
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3 Haryana 481.04 96.835%; 186 16°53%
4 Gujarat 1290 139-289%, 950 44-18 %
5 Maharashtra 1505 £.8282% 2452 69.03%

' 6 West Bengal 242 19.08 738 50.859;
7 Kerala 390 L 62.75%

NoTE;—Capacity added and installed cap-
«city of jointly owned projects have been
shown divided between partner States, as
per theip approved shares,

Coal stock ip Sudamdih Washery

1422, SHRI SAMAR MUKHERJEE:
Will the Minister of ENERGY be plegsed
1o state;

(a) the quantity of coa] stock as op 1st
April’ 87 Sudamdih Washery after their
recovery from the Shenoy pond,

" (b) what is the approximate Valuei in
rupees of coal stock;

(c) what quantity has been utilised so
far during the last six months;

(d) whether it is a fact that there is
virtually no utilisation and the coaj mines
which are getting wasted either due to oxi-
dation in the hot summer or by flying with
the wind making the life in nearby colonies
miserable; ang

(e} if so, what steps are being taken to
&top such colosal loss of the nationaj as-
set and causing hardship to miners yesiding
in the colony.

THE MINISTEK OF ENERGY AND
THE MINISTER OF STEEL AND MINES
(SHRI VASANT SATHE). (a) and (b).
The quantity of slurry stock at Sudamdih
-Washery as on 1st Apri; 1987 after re-
covery from slurry pond is about 1,31
lakh tonnes the gpproximate value of which
is Rs. 1.51 crores,

(¢) Quantity utilised during thc iast’ sxx
months -is as follows: A

(i) 247.26 tonnes sold to Mls. K.&8.
Ltd., for making briquettes;

- (ii) 97.74 tonnes sold to M|s. A.CC,
Sindhri foy tria]l purposes;

(ii)) 845 tonnes of sluiry sept back te
washery for recovery of washed coal
through flotation circuit,

(6> and (e). It is not a fact that there is
virtnal non-utiization of the slurry However
. siurry gets deteriorated due g cxposure
and flying with wind and js also washed
away in rain water into the river, Siurry
cag be utiiised for making briquettes or
by the thermal power plants. Steps taken

¢ by BCCL to utilise the slurry, include.

-— Installation of a conveyor to load
slurry into the wagons alongwith middi- -
inzs being produced.

-— Coal company has takey up- the
maiter with A.E.C, Ahmedabad for the
linkage' of slurry for their thermal power
plant.

— Cog] Company is alsg having dis-
cussions with the Steel Plants to accept
the slurry for their captive power pants.

Cases against Cenfra] Coalficlds Limited

1423. SHRI SAMAR MUKHEREE.
~ Will the Minister of ENERGY be pleased
to state:

(a) the numbe; of prosecut'on cases the
Central Coalfields Limited is facing jn dif-
ferent courzs of law, ti] 1s¢ March, 1987
with areawise break up;




